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d to the cr ation of a separat P&T 
circle or Him chal Prodesh; 

(b) if 0, the action taken by Gov-
ment in this regard; 

(C) whether ilie state Government 
a offered to provid the necessar 
c ommodution at 0) Simla, (i~) an 

oth r place in Himachal Pradesh for 
th cire le office; 

(d) if so, the nature and contents 
01 tb ! offer alongwith the date on 

hich it was made; and 

(e)( the action taken by Government 
on the offer? 

THE MINISTER OF PARLIAME, -
TARY AFFAIRS AND COMMUNI-
CATIO S (SHRI BHISHMA 

AIN S GH) = (a) Yes, Sir. 
The' proposal for the creation of 

parate P&T Circlye for Himachal 
Prad sh has been agreed in principle. 

(b) to (e). The Government of 
ima hal Prad sh was requested for 
~OVlSlon of suitable accommodation 
t Simla for the ormation of separate 

P&T Circles for Himachal Pradesh. 
The state Government could not pro-

·d(ll accommodation at Simla but 
oft'e ed to provide accommodation at 

ogincJ rNa ar in the month 
o tob, 19'18. The offer of 

Stat Gove nment was no~ accept .. 
d as it as considered necessary ta 

at the P&T Circles at the head-
of testate Government at 

a ith a view to maintainin~ 
ct've liai on with the State Gov-

over M/ . an Gas 
company 

I IUS 

hether it is a fac that the 

Kosan Gas Company has been ta'k 
over by Go'Vernmen.t .of India; 

(b) if SO, whether the two su i-
diary firms viz. Delhi Gas Compa 
and Natural Gas Company, have 
been taken over alon with th~ Ko 
Gas Company; if so, the terms a 
conditions' of services 0 the employ 
of these two subsidiary firms; 

(c) whether their pay-scales, g. 
tuity etc., will be at par with those 
Hindustan Petroleum, if so, the det 
thereof; and 

(d) if not, what will be their' P Y 
scales etc, and the reasons fo . 
parity if any? 

THE ~lINISTER OF WORKS AND 
lIOUSING AND PETROLEUM AND 
,CHEMICALS (SHRI P. C. SETHI :. 
( a) Yes, Sir. 

(b) No, Sir. These two companie 
were operating earlier as retailing 
agents of Kosan Gas Company aDd 
they are now operating as retailiD 
agents of Hindustan Petroleum Corpt) ... 
ration Limited. 

(c) and (d). In view of the filet 
that these two companies have not 
been taken over by the Government 
or Hindustan Petroleum Corpora· 
(HPCL) , the question of the pay 
scales gratuity etc., of the employ s 
of th~se two companies being at r-
with those of HPCL does not arise. 

Allocation and ExooutiOn of R 
Reconstruction Schemes 

2. SHRl GIRIDHAR GOMANGO~ 
Will the Minister of RURAL 
CONSTRUCTION be pleased to sta 

(a) the role of his Ministry at C .. 
t e and il States for alloca ion, pI -
ning coordination and executiOnJ of 
TUral reconstruction schemes; 

(b) the name of department at-
tached' to his Ministry; 



I Written Answers MAGHA 8, 1901 (SAKA)_ 42 

(c) the programmes chalked out by 
his Ministry for the year 1979-80; and 

(d) th names of States already 
having the rural development depart-
ments so far? 

THE ~I1INISTER OF STATE IN TI-IE 
MINISTRY OF AGRICULTURE 
(SHR R. V. SWAMINATHAN): (a) 
The pi"irnary role of this Ministry is 
to alleviate the lot of the rural poor 
~omprising the small and marginal 
fArmers, landless ]'abQur, rural art isans, 
etc. The Ministry seeks to evolv a 
coordinated approach \vith the activ 
involvement of the Stat s. A list of 
I ubjects allocated to this Minis,try 
u'nder the Allocation of Business 
Ruler is contained in the attached 

tatement-I. 

(b) The Ministry does not. have any 
other Departm~nt. 

(c) This Ministry was created in 
August, 1979. A Ijst of the schemes 
heing implemented by the Ministry 
durin~ the year 1979-80 is contained 
in the attached statelnent-IJ. 

(d) In all the States, the subject of 
'rural development' is. handled by one 
or more departments. 

tatement-I 

List oj subjects allocated to the Minis-
try oJ Rural Reconstruction 

1. All matters relating to Panchayati 
Raj. 

2. I an reforms land t nUrcS; land 
r cords, con olidation of holdings and 
o her related matters. 

3. A 1 matt rs relating to the revi ed 
'nimum ,needs programme in the 

r ra areas as below : 

(a dir ct re ponsibility fa rural 
road ; 

(b) nodal respon~libility for ele 
mentary educ' tion, adult edu-. . 
cation rural health, rur , 
electrification, rural water 
supply (excluding centrally 
spo ored scheme of accele-
rated rural water supply),. 
housing for landless rural 
labour and the nutrition prO-
gramme. 

4. Pragrammes for tackling rural un-
mployment including '.tood for work.' 

p rogramme, traiI).ing programmes' and 
rural works programmes. 

5. Inte.grated rural development, 
including small farm rs development 
agency, marginal farmers and agricul-
tural labourers, drought prone area 
progrummes, etc. 

6. Hill ar as development pro-
gramme. desert d velopnlent pro-
grammes and tribal a eas development 
programmes. 

7. Village and cottage industries. 

8. Public cooperation including all , 
matters rela ting to voluntary agenci 
for rural reconstruction. 

9. Warehousing in rural areas, in-
cludirig rural god'o~. 

10. Town an country planning, 
so far a it relates to rural areas. 

11. ~ettjng up of agricultural 
mar et~ in rural areas and th 

" Agricultural P oduce (G adin and 
Marketing) Act, 1937. 

12. Coo er,a ives elatable to th 
i ms in this list. 

13. a tached or s rdinat 
o ce or 0 her organisations cone n-

with a 0 t J' ects sp cm 
in this . t 
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. , 

tem t-II 

t oj th Scheme$ bei"a implement-
during 1 79--80 by the Ministry of 

Ru.ral Reconstruction 

No. Name of the Scheme 

(2 ) 

--=--- -------
- . Agricul rat Marketing Schemes 

1. Mar et Survey & Investigation. 

_ . , 2. Strengthening of Agmark Grad-
g aciliti . 

. 3. Central Agmark Research and 
aining. 

4. Development of Rural Markets 
hoI Ie Mark ts in backwards 

I • ' 5. Dev lopment of Select d Regu-
lated MaT et. 

-. 6. Inve tments jn J & K Horticulture 
rporation. 

. Integrated Rural Development 
Schem 

1. S 11 F m D elopment 
gency. 

2. Sp cial ifubsidy for Minor Irriga-
on. 

3. Drought Prone Area Programme. 

4. Area lanning for full employ-
ent. 

. 5 Com mnd Area Development 
(IRD) . 

of R al Godo\vns. 

Rur 1 Youth for Self 

III. Area Development Schemes 

1: Desert Development Programme 

IV. Rural DevelOpment Schemes 

1. National In itute of Rural Deve-
lopment. 

2. Prize competition for selection f 
best Gram Sevak and Panchayats . 

3. Pronlotion of voluntary schemes 
and socjal action programme. 

4. Appli d Nutrition Programme. 

5. Foodgrain for gainful employment .. 

V.Land Reforrns Schemes 

1. A c;'sis1 ance to new assi nee," cf 
lands n in'lposit' on of ceiling On agri-
cultura: holdings. 

2. Grants-in-aid to institutions, etc. ,. 
for agrarian studies. 

VI. Khadi and Village Industrie , 
Commission Schemes 

1. Khadi. 

2. Village Industries . 

3. C;U L~'c1y in lieu of interests 0 
Government Loan,:, to K.V.I.C. 

4, Science and Technology. 

U.G.C. Grants to Colleges in Ori 
tate 

3. SHRI GIRIDHAR GOMANGO:-
Will the Minister of EDUCATION b 
pleased to state: 

(a) th names of pxiV'ate and Gov-
ernment colleges 0 Orissa state parti-
cula ly 0 Triba and Backward Dis-
tric:tc:: c f tl t tate which received 
U.G.C. grants during the year 1978-'1 
pnd 1979-80; 

(b) the natur and amount of the 
rant p OV' d d y the U.G.C.· and 

( c the criteria adopted by 
U.G.C. for the ants to th priva: 
colI ges ·;cated in tribal and · a k ard 
area, ? 




